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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED HEAVY RAINS AND FLOODS
IN GUJARAT, MAHARASHTRA AND
ANDHRA PRADESH AND THE
RESULTANT LOSS OF LIFE AND
PROPERTY

SHRI DEORAO PATIL (Yeotmal) : I
call the attention of the hon, Minister of
Irrigation and Power to the following
matter of urgent public importance and I
request that he may make a statement
thereon :

“Reported heavy rains and floods in
Gujarat, Maharashtra and Andhra
Pradesh and the resultant loss of life
?nd property.”

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND
POWER SHRI (SIDDHESHWAR PRASAD):

Rainfall

In the second fortnight of August,
excess rainfall occurred in the Telangana
region of Andhra Pradesh, in Gujarat and
the Marathwada and Vidarbha regions of
Maharashtra, The excess rainfall was up
to six times of the weekly normal,

Flood Situation
Andhra Pradesh

The Kunderu river, a tributary of the
Pennar in Kurnool District was in floods
in the third week of August, affecting
34 villages in Nandyal and Koilkuntla taluks
and the MNandyal town. Road communica-
tions were also disrupted.

The Godavari and its tributarics were
in floods in the third week of August,
affecting areas in the districts of Nizamabad
Karimnagar, Khammam, East and West
Godavari and Kakinada. Traffic on Nationa"
Highway No. 7 and on a number of district
roads in Nizamabad uistrict was disrupted.
Low-lying areas of Bhadrachalam town in
Khammam district and Rajahmundry town
in East avari District “were ipunda-
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ted. The assessment of the damage made so
far indicates that 127 lakh hq. of area
and 22,000 houses were damaged. Twenty-
two human lives were lost. The total
damage is about Rs. 4.4 crores.

The District authorities made all neces-
sary arrangements to evacuate the marooned
people and to provied shelter and relief in
the affected areas. Detailed assessment of
demage is being made by the State Govern-
ment.

Gujarat

The Narmada was in floods in the last
week of August and exceeded waming
stage at Garudeshwar. According to the
reports received so far, seven persons lost
their lives. 1,800 houses and huts had
been damaged. Assessment of damage is
being made.

Maharashtra

The river Godavari and its tributaries,
viz. Purna, Pranhita, Wain Ganga and
Wardha were in floods in the third week of
August and affected areas in Akola, Chandra-
pur, Yeotmal and MNanded Districts. Low-
lying areas in Billoli and Hadgaon Taluks
of Nanded District were affected. Cotton
and jowar crops in riverside villages were
badly damaged. Three persons are repor-
ted to bave lost their lives in Akola
District. According to the preliminary
assessment, damage to crops is about
Rs. 16 lakhs,

Measures for evacuating the flood-stric-
ken people and providing relief were taken
by the State Government. Detailed assess-
ment of the damage caused by the floods
is being made by the State authorities.

st ¥ @ifew : sEwE AERA,
waw, fagre, gzIasg, IEMET, IAT 92\
YT dez qOT9 § AEd ¥ TET gHA
ot widt anf g§ arg i alw afew
T 31 A g I8 F AR H 0F Re-
#z fafaeex adem 3 s &0 15 79
¥ g grag ¥ fgar 911 3y WA
FaaT § wafe agreg, o A wig-
w2 § A7t quf @k @13 ¥ W% w@AEl
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q¢ Wiy qargy w1 fara & g5 Sufeqw
fod & 1 g@ Gz & f5 ol 5ot Ag@ 7
St aaqen fear § @ # QO SARIRAWA
ALY wyUZ F AXH AT 9
ameg FY o e¥ez § frarmar @ H
Fgl war & fr Afcar ofFe AR wAF F
gift ¥ siwg Sy 78 & v &
fear mar & 1 #ra feaat ddw gf 3z
g% wigw & gt & wfag & sz
agatg f& ot Reffe fgar g 73 7@
HAFTY ST FCF 37 Wfgg 91 | ardE
6. 8. 70 %Y €¥zh= ¥ qFAUST ¥ TN F
ag fmraan ¢ -

“Due to heavy rains and floods in
Maharashtra, loss of 41 human
lives and 2.275 cattle has been
reported by the Maharashira
Government. 1,780 houses are
stated to have been destroyed or
damaged. The total loss has been
estimated as about Rs. 17.5 lakhs.”

g # gg W feamm am % f6
Rs. 2,000 as gratuitous relief and Rs. 1,600 as
subsidy SAFT Aa®d g gan 5 17.5 @@
& 2lzw Alg & feu 2000 wo salz 49%-
feaa fists &t 1600 ®97 F4YT §4-
fadt & g quwic anr o ar )

3t Yo oo woTw A I Y WA
& art & ay w2efz v frar a1 § I@A
afy w1 faatw F 4@ 31 @FER T
& AT TAUAA, AGAT T AT 537 F
3 Y JFEAA gAT R WA F WITEMA
R 9% 7 qg Fgr 1§ ¢

Floods damage Vidarbha Crop : Over
one lakh acres of land under crop has been
damaged and hundreds of hutments had
collapsed in Vidarbha™ due to heavy rain
during the last for night. It is unofficially
estimated that at least 50,000 people have

been affected in eight districts. The loss
to standing crop is estimated to be well
Oover rupees one crore.

qgrrsz waiz A Far § 5 agi o
ag wa #0916 @ Tq F§ )
R NG IR G 7T A WA
g dfew 7Y of 99 Y warAg W E
FqifE 3a # BT grare w1 feefls 0
qga) 8, dar 370 gzAr ¢ gafen aieR
g Brd Agf A & @17 ag A fagwa
frorg, #fes 9T #q &1 e Har
gag g A gar & aty wiwmiz §
37 9 feesaa Y §lar tgar &1 gafeg
# aTwre ¥ 9T wiEAr § 6 e qea
1 UF F fou gewt aqr 1§ quqAe
AAT AN F@F Fax d A g7

There have been losses of cattle and human
lives. There have been damage to crops in
several districts, in several States. What
steps are being contemplated by the Govern-
ment to be taken to prevent such losses 7
This is my first question.

g Yer 73 gg § 5 @y afzaf &
fear wix a& gu & 937 9T sarraT ada
S gy §, deges FiEeH ¥ 37 IMAANT
Tga 15 I &1 gL A1 ag weafas
aqf #YT T13 F FRO WA FHAIF GAAT
At ¥ ga= g g e eav amam &
ot et At Sifge 1 anfs &9 & &9
gAT ¥ I9F WA FT U 43T @
w17 39 ¥ foQ aIHT F47 F3I9 ITH AT
wrg ! A F s d maAl ¥ @
arei H gAY & AW 9 & AT QA
fea s¢aT aga wnawEs g

7g ot Afegt mfe & ag gt § 59
¥ fau naddz .t aifsdr 7z & & a2-
qf mdee & fag ay § Afeq mee
Wi Mifeaq MATLT 92 geF A TG
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ZaY § T aftorazae g &g agd) fed o
g amT wgQE #§ ag VwF F fou
ArgAT Wi Atfeaw e fodr ag & g8
g2 a% TW g H W gl A aer
FEIA F9 g Fwar ¢ | @iw ¥ PRT
2 fe wgrg § fafean fdseq T
a7 aral sae anfg fog s =fgg
gt a1g @= 741 &1 §.otee g wfsA
e 53 gr 1€ WiGaE agi 9T Ag
gar ¥ wigz g fF @ ag difeaw,
AT 31T §g W s fad @ At
7z 41¢ ¥ 1A 1T THEM FH ) awar
2r3a gy & woasy FaR aQT
fegrei ® a1l IHa= Har & @ FT AT
fE AT A ST JET 2 ) TWaAd
% 7l ¥ fagd> #% anf &1 fwd ale
faar ¥ 1| O FY gaw asz § af R
HEA 1 W gk gra F owrf o
ag 79 113 & Fr0 faoge Az gy wf
wqrg 31 Y T giwa g gafeg &
FHIT ¥ ANF &7 T1gar § 5 ey
#T 5§ AT 1 Wl JF@A ghar § 99
&% 37 ¥ fa oF AT T HESA
uhET fFEET & foo @Ml wifgo
FA% 98 1§ OF  qIHTHE RIW FqEy
=ifgy | naddiz # 9% fAg ox FITE-
WA @t afge SifF I aifaw
feafa go & fog wigde 3 9w &
agi 9T ATRT F UF W T AT
w1zaT g & Sy wgd ¥ feedy &Y mer ag
1@, AFIA qg A9 a7 73 9w fedr AN
wgdt geafa &1 goam @ g @ gaw
fau gnia @ar d, fogd a7 8 § 9u%
fouar im ¢ AfFT g7 @@ ¥ @
a=iX ¥ mT Arg @t 3% few §9
gt A & | ¥ g g A e
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W & a1t § wadiz §) 96 § Aeg FIA
33 gy @ F & F] A JFAA
ghr g 99 ¥ fou g N M7 § 7@
famy & widi & fFodi &1 gy gfaar
fasar =g 1

THE MINISTER OF IRRIGATION
AND POWER (DR. K. L. RAO): The in-
formation given in the statement made
earlier was the information received before
the 26th August. The information that has
been given in the present statement is the
information received from the Maharashtra
Government since the 26th August. Just
now, as | was sitting here, [ got a further
measage from the Maharashtra Government
saying that the loss is now estimated at
about Rs. 92 lakhs, out of which Rs. 74
lakhs is the loss due to crops as against the
Rs. 16 lakhs given earlier,

The hon. Member has asked what mea-
sures arg being taken to prevent the loss
that occurs from time to time to the crops
and also the poor people who are living by
the side of the villages which are submerged
and also to those villages. He also sugges-
ted that the construction of projecis like
the Upper Wardha would reduce the in-
tenisity of the floods. I agree that
wherever we construct any kind of struc-
ture or dam to prevent damages, the flow
of water is reduced to that extent, and the
damage is reduced. But it will take some
time to have thcse structures, and when
these are construcled, the flood damage
will be much less. But, nevertheless, in
the case of Mahrashira, my own feeling is
that especially in the Marathwada and
Vidarbha area, a large number of rivers
flow and carry much higher discharges in
some years as during this year, and the
villages and the lands which are located at
practically the river leve] are affected and
thus the damages are occurring. I feel that
if we construct flood embankments here,
it must be possible to protect quite a large
area. I am going to take up this matter with
the State Government, so that as a first step
we can invesligate and frame some pro-
posals so that we could take up these flood
control works.
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SHRI M. N. REDDY (Nizamabad) :
The statement of the hon. Minister is very
bald and sketchy, My area in Nizamabad
district which is part of the Telengana
region in Andhra Pradesh was the worst
affecied and badly hit area. A large num-
ber of people had died, and many villages
have been submerged and washed away.
Even though it is more than 15 days, still
the hon. Minister says that the total extent
of the loss is being assessed, That shows
what sort of organisation we have. That
shows the lack of sufficient sense of urgency
on the part of the Central and State Govern-
ments to assess the loss even at a time of
distress like this, The Central Government
and the hon. Minister usually say that
they have not received reports or requests
for sending Central teams tor assistance or
assessment of the loss, Is it necessary for
the Central Government to receive a formal
request and a report from the State Govern-
ment to send a Central team for making
assessment for providing assistance in
future ?  May [ know whether the Cen'ral
Government is treating itself as the United
Nations Organisation where reports are
received and then 'the matter is raised in
the General Assembly or the Security
Council and then only they will take cogni-
sance of the matter ? It is very much
necessary and imperative for the Central
Government to have a cell in in the CWPC
or in the Irrigation and Power Ministry and
send officials to visit the places on their
own immediately after the floods when the
wounds are fresh. If they go later, then
much of the damage that has occurred will
be erased and obliterated due to relief mea-
sures, scifhelp etc. and what they see is
only a post-mortemn affair. So, I suggest
to the hon. Minister to create a Central
cell here to find out the damage by visiting
these places immediately, whether or not
requests are received from the State

Government.

Secondly in my district of Nizamabad,
a lot of devastation was caused on account
of the lack of flood wamning and flood
forecasting . system. We could have saved
a lot of devastation and damage if there
had heen a proper flood warning system.
For instance, in Nanded district in Mara-
thwada, had they put up a hydrological
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observation station with another station at
Pochampad and wireless communications
facilities, there would have been much less
damage. I would invite the atteniion of
the hon. House to the discriminatory
treatment given to Telengana and Nizama-
bad in this matter by the Central Govern-
ment as well as the Stale Government.
Such posts are established in Andhra in
Bhadrachalam, Daulesham, Srisailam and
s0 many other places, but Nanded and
Nizamabad and Telengana which were sub-
jected to the ravages of flood, they were
not. This could have saved Nanded and
Nizamabad. [ would suggest the immedia‘e
establishment of suc observation posts by

the Central Gowernmeni in the Ministry
of Irrigation and Power so that proper
warning might be given to the people

concerned in the future,

Many lives were lost and villages were
washed out in flood. More than 2 lakh
aeres of standing crops suffered great
damage is Madnur and Armoortaluks,
These taluks suffered great damage. Scores
of tanks were breached not only in the
Nizamsagar commanded area but also
other areas. As a result of this, these
areas will suffer not only this year but
the next two years. This fact has to be
taken cognisance of by the Minis:ry. What
would happen to those ryots whc have
suffered not only now but would conlinue
suffer loss on account of the deprivation
of irrigation facilities ?

The hon. Minister assured this House
last year and the year before that he would
constitute distress mitigation committees in
every S'a'e on behalfl of the Lirigation and
Power Ministry. He said such committees
would first be set up in Andhra Pradesh—
that was the assurance given to us Jast year,
1 want to ask whether such committees have
really been constituted in Andhra Pradesh,
as he promised, and if so, what they have
done at this time of distress in Telengana.
It is a great tragedy that has overtaken
Telengana. The floods we saw there this
time have been enprecedented.

I would put some specific questions.
As you know sir, in may and November
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1969, as a consequence of cyclones in the
Andhra region, ail sorls of emergency relief
measures were taken by the State Govern-
ment such as using IAF ‘planes and heli-
copters’ for dropping food packets etc. The
Chief Minister and almost all the Cabinet
Ministers immediately rushed to the affected
spots, the flood affected areas. 1t was a
very good thing; I compliment them om it.
But no corresponding treatment was given
to the affected areas in Telengana this time.
In contrast, no Minister has visited these
areas in the last 10-15 days. This is another
instance of injustice and discriminatory
treatment meted out to the Telengauva area.
I have been speaking about this injustice all
these years. But even at times of distress,
we have scen such treatment being meted
out by the State Government. That is the
point I want to stress. So itis for the
Central Government to come o the rescue
of the Nizamabad and Telengana people at
a time like this and grant necessary relief
measures immediately to rehabilitate the
affected people who are in large numbers,
specially the weaker sections of the commu-
nity like Harijans and very small and petty
cultivators who have suffered a lot.

Are the Central Governmens contemp lat-
ing, as has been suggested by Opposition
leaders and others at various times, to
create a permanent fuud like a National
Flood Relief Fund, which has been rendered
all the more necessary by the tragedy that
has overtaken Teiengana? Then 1 repeat
the point made about the distress mitigation
committees which he assurcd the House he
would constitute. Will they immediately set
up these committees if they hav: not done so
to take immediate measures without waiting for
any report or request ? Thenabout the hydro-
logical observation posts in Nanded and
Pochambad. Will they be set up immedia-
tely so that at least for the future forecasts
and warniogs may be given to the areas
concerned. Central assistance is immedia-
tely needed to the extent of Rs. 3-4 crores
to rechabilitate people affected in the
Nizamabad district. Will the Central
Government consider granting this
assistance? Then loan to the extent of
morc than Rs. 25 lakhs for fertiliser and
pump-set taccavi to the small cultivators
who have suffered. Then establishment of
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a cell in the CWPC. Then short-term loans.
I want the hon. Minister to kindly elucidate
the measures that the proposes or the
measures that he has already taken in this
behalf.

Dr. K. L. RAO : The hon. Member and
many others from time to time speak and
emphasise that the Central Government
should send help as soom as any natural
calavity occurs. On this question there
are very clear instructions to the State
Governments that whenever any State
Government apprehends that the damage
is extensive and beyond their capacity,
they should immediately make a report
to the Central Government for necessary
action. I think that is the minimum that
is required. 1 am wvery sorry that in the
present case we have not received so far
any report from the andhra Pradesh
Government. As soon as the Andhra
Pradesh Government sends a report,
naturally a team will be sent to assess the
damage. I think that is very necessary for
the Central Government to take necessary
action. Otherwise, we do not have any

direct information and we cannot act
simply on newspaper reports
Then with regard to the floods of

of Godavari, I want to submit very clearly
that this year's floods are not of any high
order. The water that was carried in the
Gedavari is about one third of the maximum
carried by that river. These rivers do
carry a certain amount of water. In this
particular case is not that the Nizamabad
Distrct has suffered more by floods, but
it is because of the high intensive rain.
They had 10 inches of rain in the second
half of August in th.t area.

The hon. Member wanted that flood
warning system in the Godavari. It is not
extended to all the tributaries, It is not
possible to extend it to very ftributary all
at once. We have got the flood warning
system in the major rivers, and as time
goes on, we will be extending it from onme
river to the other and the tributaries,
There are soc many rivers and tributaries
that it will take some time before we can
cover every tributory, but in this particular
case, in view of the fact that Nizamabad
has suffered very much I will draw the
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attention of the State Government and we
will try to have flood warning in that place.

With regard to repairs to tanks, hon.
Members should remember that in the
case of these upland are as there are quite
a large number of tanks and they are the
first victims whenever there is any flood,
any heavy rain, and they are breached
Unless they are repaired very quickly, they
are not available for the Rabi and other
crops, That is a very important thing and
1 will draw the attention of the State
Government to see that urgent repairs are
carried out to these tanks so that water
may be available to the rabi crop at least,

Then, the Distress Mitigation Com-
mittee is meant for tackling the cyclones
that cause much more and very exiensive
damage. It is not meant for this kind of
floold damage.

= o Wl (nfemaiz) 0 16 @
19 smeq & ftq # MErEd X I
guifaw afzal ¥ O §wa ara s sad
st Wiy gwa anfeamanz fad &1 gair,
zaw 1% faw o fotd & agf frar man
2 1 maz zafac aif fear & fF afemr-
@iz farer oF frger gar faet § o e
Fog § IFF AW T far war
g fmmamafafafe g i N §
gaifas g7 afzal #t @17 § A9rge, A,
qIgRgEFT &1T M3 Rarwlg @1 g
afzal & femy § m<fema gg & R
wn & gaifas & @ & san as@ fe
au § #T aiE 1T UHE ¥ SIS HA
@y gmat gh &1 5 aiwg groac §
ve gast g1 an § | gt wfgae s
TqT | TIFENT FTA SIAAE F AT FAS
Wt gz nf @ 9T & wifemag o FY
ATA-FNE ATA T 1@ TG FT JHAA
g 1 37 wa% s wwEE € 3@
ag ¢ fr anfrad & suw a5 9 A
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qm@ar ? gt et GideE &) QI &€
fEar s J sgreg g @ 9w @Y
af @Y @ zaF gafaT afeal & fF
MATTTE & Goa q a9 Td §)
Mrad § ot =19 a7 § ST a9g ¥
Mad o Foar fa=i § 1wt gFam
g1 & | FAT QIR 91T A1AIE &) g@d
B/ O #TH ondt a A F A
FArAT # wH wT fzar F@r ar W
FFEA &Y w1 g1 awd 9 & qFAn
[T § e a1 ary %1€ Hzs S agh
N A @ AR FFEE | 9@ smg ?
#ag W wAwr g g & owme W
Fi7 § fds Ao S @E, mer A
AT HITMFCHH TArT o

DR. K. L. RAO : What the hon. Mem-
ber says is true ; I am sure the State Gov-
emment 15 laking action ; 1 shall draw the
State Government's attenion. It is true
Kadam canal is breeched and action should
be taken as quickly as possible. I shall
request them to send the necessary estimates.

SHRI K. SURYANARAYANA (Eluru):
Every year and last year also some parts
of Andhra Pradesh, particularly in Godavari
district, because of floods the farmers are
suffering; and also because of defective plann-
ing. Wherever there is agitation and political
pressure, they are appointing committees
and commissions but are not serious or
sincere to implement the recommendations

made by those committees. In 1965
they appointed a committee headed
by Mr. Mitra, an eminent engineer,

to give a report on flood centrol and other
irrigation schems. The coastal area of
Andhra Pradesh is not only a granary for
Andhra but also for the whole of India ;
it gives ten lakhs of tonnes of rice to other
places, But when it comes to helping
schemes, the Centre considers giving assis-
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tance on the basis of population. The pop-
ulation of the entire South India is going
down as they are sincerely implementing
birth control measures. Hence the assistance
they get is decreasing while the help for
the other areas is increasing. I will not
dispute if help is given to backward areas
or other areas where there is necessily or
where there is potentiality. Funds are to
be given irrespective of the capacity of the
State Government when it comes to national
calamities. But the Government is not
considering that way.

The Minister of Irrigation an power is
am eminent engineer and he has ideas and
plans for our country. In fact other countries
also are seeking his advice. It is unfort-
unate that the Central and the State
Governments are not implementing his plans
or the recommendations made in the reports
of various committees. The Irrigation and
Power Minister is without any power. He
has npo control over anybody here
or in his office because they have no funds.

The State Governments blame him ; the
public blame him for things which are
beyond his control. My colleague Mr.

Narayana Reddi chose to blame the entire
Andhra Government and said it was not
sincere in implementing schemes ; they did
in Andhra but not in Telangana. In this
issue there 1s no difference ; it is a national
issue, 'Where there is a natural calamity or
cyclone this Government and that Govern-
ment should come forward., Mr. MNarayana
Reddi raised this question. The Irrigation
Minister in Andhra Pradesh is coming from
Telangana area, So, it is not fair to say
%0.

Finally, I want to put a specific question
to the Government, The Government have
been spending several lakhs on commissions
and committees and on dealing with the
situalions as temporary measures. They
want to do all these things. But I want
to put a specific question to the Government
and get an answer. Why not the Government
have appointed a National Irrigation Com-
mission like all other Commissions to go
into the irrigation problems and see to the
execution of many projects which were for-
mulated by eminent expeits throughout the
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country ? If they want the necessary funds,
it could always be made available. They
always that the State Governments cannot
get enough mon=y. I may inform the hon.
Minister that the farmers in Andhra Pradhes;
are prepared to help the Siate Governmen
in this matter. We have given sufficient
funds to implement the electricity schemes
in the rural areas by borrowing from the
land mortage banks or pledging the lands.
(Interruption).

MR. SPEAKER : May I request hon.
Members, who want to talk, to move out
to the lobbies ? The hon. Member is on his
legs. He is not auidble. If you want 10
talk, kindly move out to the lobbies.
(Interruption) Conversing may go on in the
lobbies ; not in this Chamber,

SHRI RANGA (Srikakulam) : This is
only a call Attention notice, but a regular
debate is going on.

MR. SPEAKER : Mr. Suryanarayana,
you have made a regular debate of this Call
Attention motion. It started as a very simple
process of Call Attention motion, calling the
attention of the Government to a particular
matter. Then some Members started asking
*‘just a clarification”, and from clarification
it has developed into a regular debate,

SHRI K. SURYANARAYANA :1Itis a
vital point of great concern to the people in
the rural areas. Whenever there is some
concern about the cities, they immediately
come up and mak much of it. Here, when
there is a calamity in the rural areas, why
not the towns people bear with us and why
not some time— five minutes or 10 minutes —
be allowed for it ? What is the harm ? On
50 many occasions, time has been taken by
the House uneecessarily fur o.l.cr purposes.
The Government have a right to implement
the proposals that 1 make, and I request
the Government to attend to it. (Interrup-
tion). '

SHRI HEM BARUA (Mangaldai) : You
were kind enough to say that there should
be no talk in the House. But I find there
is talk going on in spite of your direction.

SHRI K. SURYANARAYANA : [ do
not want to take much time of the House, I
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request the Minister of Irrigation and
Power... .

MK. SPEAKER : Your Minister is all
attention.

SHRI K. SURYANARAYANA : Is the
Government prepared ro take a loan from
the agriculturists and through “the Andhra
Government in the same manner as they
have implemented the electricity schemes in
Andhra Pradesh to develop the outlying
areas 7 We have given Rs, 2 crores to Rs. 3
crores to the Electricity Board to implement
the scheme, by way of loan. The farmers
have given it; in the same manner, the farm-
ers are prepared to give loan to the Govern-
ment of India or to the State Government
by borrowing from the mnationalised banks
and the co-operative banks to implemrent
these schemes, which have already been
agreed to by the Government of India
and the Government of Andhra Pradesh.
That is why I am making this submission.
Let the Minister give a reply.

DR. K. L. RAO : I will pass on the
hon. Member's suggestions to the State
Government.

12.44 hirs.,

PARERS LAID ON THE TABLE
ANNUAL l_‘LAN 1970-71

THE MINISTER OF STATE (SHRI-
MATI NANDINI SATPATHY) : On behalf
of Shrimati Indira Gandhi, I beg to lay on
the Table a copy of the Annuval Plan, 1970-71
(Hindi and English versions). [Placed in
Library. See No. LT-4133/70].

REPORT AND ACCOUNTS OF PARGA
TOOLS LTD.

THE MINISTER OF STATE (DEFEN-
CE PRODUCTION) IN THE MINISTRY
OF DEFENCE (SHRI P, C. SETHI) : I beg
to lay on the Table a copy of the Annual
Report (Hindi and English versions) of the
Praga Tools Limited, Secunderabad, for the
year 1968-69 along with the Audited Accou-
nts and the comments of the Comptroller
and Auditor General thereon; under sub-
section (1) of section 619A of the Compani-
es Act, 1956. [Placed in Library. See No.
LT-4134/70]
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CORRECTION OF ANSWER TO UN-
STARRED QUESTION RE. HINDI
OFFICER IN MINISTRY OF
FINANCE

THE MINISTER OF STATE IN MINI-
STRY OF FINANCE (SHRI VIDYA
CHARAN SHUKLA): I beg to lay on the
Table a statement correcting the answer
given on the 11th May, 1970 to Unstarred
Question No. 9238 regarding duties attached
10 the post of Hindi Officer in the Ministry
of Finance. [Placed in Library. See No.
LT-4135/70].

SHRI S. KUNDU (Balasore) : Sir,
30 students have been arresied and beaten
up yesierday when they came to meet the
Prime Minister in support of the steel plant.
The Government should make a statement
about it. (Interruption).

DR. RAM SUBHAG SINGH (Buxar) :
The students were dragged and beaten up
Yesterday. (Interruption)

SEVERAL HON. MEMBERS rose—

SHRI SHEO NARAIN (Basti) : Govern-
ment is doing a shameful act by beating up
young students.

SHRI 5. KUNDU : 30 students from
Orissa have been arrested, bealen merciless-
ly by the police, dragged and their money
has been stolen. Government should make
a slalement.

DR. RAM SUBHAG SINGH : It is not
an ordinary maiter. Young sludents were
beaten up. Ip ceriain cases, persons arrested
and jailed are released by the State Govern-
ment at the instance of the Home Minister.
But here students were got entangled in
this and sent to jail and beaten. (Unterrup-
tions).

MR. SPEAKER : You cannot bring up
everything abruptly and ask, where is the
Home Minister 7 It must come to me also.
I will find out. Now,

SHRI P. M. MEHTA (Bhavnagar) : The
Sarvodaya leader from Saurashtra, Mr. Atma
Ram Bhatt, is on fast for the last thirteen
days for the cause of prohibition. (Jnter-
ruptions)



